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SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).20515/2006

(From the judgenent and order dated 16/06/ 2005 in WA No. 767/2005
of The Hl GH COURT OF KERALA AT ERNAKULAM

SAJl GEEVARCGHESE Petitioner(s)
VERSUS
ACCOUNTS OFFI CER & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report ))
Date: 11/02/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE A K. MATHUR
HON BLE MR JUSTI CE AFTAB ALAM

For Petitioner(s) Dr. MP. Raju, Adv.
M. Abraham Pattiyani, Adv.
Ms. Manju A. Pattiyani, Adv.
M. Jose Abraham Adv.
M . Ashwani Bhardwaj, Adv.

For Respondent (s)
M. P.V. D nesh, Adv.
For RR1to 3 M. K C. Kaushik, Adv.
M. Rahul Kaushi k, Adv.
Ms. Shil pi Kaushi k, Adv.
M. Ashok Kumar Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Let this matter nay be listed for final disposal

day.

(A ay Kr. Jain)
Court Master

on any non-niscel | aneous

(Vijay Dhawan)
Court Master



